CENTRAL ADMIs ISTRAT IVE TRIBUNAL
@ - |  BANGALORE PENCH

Second Floor,-
Commercial Complex,
Indiranager,
BEANGALORE - 5/ 037,

Dated: 2 T APR 1495

APPLICATICN NO. 2041 of 1994.

APPL-ICAI\JT’S-: P.1ssac,
V/s. R

-RESI{NDENTS: The Devélopment Commissiéher(Handicrafts),
M/o.Textiles,New Delhi and two others. | f

To

1. - XXy Sri.G.Manivannan,Advocate, -
: No.354, 5th Cross,BTS Road,
Wilson Garden,Bangalore-27.

2. Sri.M.S.Padmarajeiah,Senior
Central Government Standing
Counsel,High Court Building
‘Bangalore~560 001.

X 3. ‘ The Devélopment Commissioner{Handicrafts),
i ' - Ministry of Textiles,Govt.of India,

¢ West Block No.7, Ramakrishnapuram,

: ‘ ‘ ' New Delhi=110 066.

b, AL Ny £ L KR AR AL 164 ST

Subject - Fcrwardlng copies of the Orders passed by the

. R : Central Admlﬂlstratlve Trlbunal Bangalore~38.-
LT ?34§§§”i}iﬁu:» ST -——xxX——~fyAﬁ : SR

| o Plcase flnd enclosed her'w1th 2 Copy of LhC Order/
Stay frder/lﬂtrrlm Order, passed by this Tribunal in the above:
mentloned appllcatlnn( <) on ~Ienth April,1995.
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CENTRAL -ADMINISTRATIVE TRIBUNAL
' BANGALORE BENCH. BANGALORE
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